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Parel Workshop have cracked in a 
number of places during the first 
year of its construction; and

(e) if so, what action Government 
have taken to apportion the responsi
bility and bring the guilty to book?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): (a) The
verandah of one of the quarters at 
Ajni (Nagpur) was found slightly 
leaking.

(b) The R.C.C. roof beams of the 
IQ class waiting hall at Nasik Road, 
had sagged and cracked in the cen
tre after the removal of the shutter
ing during construction.

(c) Actually the columns of the 
verandah collapsed, which caused 
damage to the roof of the verandah.

(d) In copper-smith shop, certain 
cracks were noticed during construc
tion which have since been repaired. 
No cracks have been reported in 
Foreman's office.

(e) Disciplinary action was taken 
against the Inspector of Works found 
responsible in case of items (b) and
(c) and the contractors concerned 
were asked to make good the dam
ages. No action was considered 
necessary in respect of items (a) and
(d).

Central Fruit Products Advisory 
Committee

*347. Shri Ball Reddy: Will the
Minister of Food and Agriculture be 
pleased to state:

(a) the steps taken by Government 
to implement the recommendations of 
the Central Fruit Products Advisory 
Committee to start fruit preservation 
Industries in the Block Development 
areas; and

(b) whether Government are pre
pared to encourage and aid private 
enterprise in this regard?

T>»* Deputy Minister of Food and 
Agriculture (Shri A. ML Thomas):

(a) No recommendation has been 
made by Central Fruit Products 
Advisory Committee to start Fruit 
Pcaserva&km Industries in Block 
jjevelopment Areas.

, Steps have been taken to en- 
cburage and aid private enterprise la 
this industry through various deve
lopment schemes under the Second 
Five Year Flan.

Integration of Curative and Preven
tive Brandies of Health

*548. Shri Biarish Chandra Mathnr:
Will the Minister of Health be 
pleased to state whether Central 
Government and any of the State 
Governments have taken any steps 
to integrate the preventive and cura
tive branches of Health Administra
tion?

The Minister of Health (Shri 
Karmarkar): The integration of the 
Offices of the Director General, 
Indian Medical Service and the Pub
lic Health Commissioner with the 
Government of India into the Direc
torate General of Health Services 
was effected at the Centre, in August, 
1947.

There is integration of the Medical 
and Public Health Departments in all 
States except in the States of Andhra 
Pradesh, Bombay, Madras and My
sore.

Fish Supply In Tripura

*350. Shri Dasaratha Deb: Will the 
Minister of Food and Agriculture be
pleased to state:

(a) whether there has been a great 
shortage of fish supply in Tripura due 
to absence of import from East 
Pakistan; and

(b) if so, whether steps are being 
taken to make Tripura self-sufficient 
in fish?

The Deputy Minister of Food and 
Agriculture (Shri A. M. Thomas):
(a) Yes.

(b) The Second Five Year Flan 
provides for a sum of Rs. 4.60 lakhs 
for development at fisheries in *M- 
pura. It is proposed to increase the 
area to 500 acres, to provide long
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term loans and five technical train
ing. ' 

Money Orders

•Ml. Pandit D. N. Tiwary: Will the 
Minister of Transport and Commnni-
osttoas be pleased to state:

(a) whether it is a fact that after 
one year no claim is entertained for 
refund of the amount of non-deliver- 
ed money orders;

(b) whether the period of corres
pondence is included in the one year 
margin; and

(c) number of such lapsed cases in 
Bihar during the years 1956 and 
1957?

Hie Minister of State in the Min
istry of Transport and Communica
tions (Shri Raj Bahadur): (a) Accord
ing to Section 44(2) of the Indian 
Post Office Act the amount shall not 
be claimable from the Government if 
the claim is not preferred within one 
year of the date of issue of the Money 
Order but in actual practice the de
partment does entertain such claims 
where the credit of the money order 
is still outstanding and if the depart
ment is satisfied about the genuine
ness of the claim.

(b) No.
(c) In 273 cases in 1956 and 313

cases in 1957 in the Bihar Circle 
claims were preferred after expiry
of one year.

. Failure In Supply of Wagons

•382. Shri H. N. Mukerjee: Will the 
Minister of Hallways be pleased to 
state:

(a) whether the attention of Gov
ernment has Deen drawn to the 
failure in supplying wagons for the 
transport of processed stone materials 
from the West Bengal-Bihar quarry 
belt;

(b) whether it is a fact that a daily 
quota of 128 wagons agreed upon at

Pakur (Eastern Railway) has not 
been maintained; and

(c) whether steps are being taken 
to remedy the situation?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): (a) Stone 
loading is being done from a number 
of points in the West Bengal-Bihar 
quarry belt References have been 
received lately regarding the short 
supply of wagons at Pakur only.

(b) Yes.
(c) Yes.

Cycle Trolley

•384. Shri Hem Raj: Will the Min
ister of Railways be pleased to state:

(a) whether it is a fact that the 
Railway Test and Research) Centre, 
Lucknow, has prepared a cycle trol
ley; and

(b) if so, the annual saving that 
will accrue from its use as compared 
with the former one propelled by 
hand?

The Deputy Minister of Railway* 
(Shri Shahnawas Khan): (a) Yes,
Sir, but these are still under service 
trials by the Railways.

(b) It is expected that the savings 
in the operational expenses per trolley 
will be about Rs. 1,200|- per year.
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